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IM THE CE!JTPA!" ADMIH!STP.ATIVE TRIE:UUAL, JAIPUR ElEllCH,e 

J A I P U R. 

O.,A. No. 713/93 

K.S. YADAV . . 
Date of decision: 17.3.94 

Applicant 

VERSUS 

UHIC\M OF I1'!DIA & OP.S 

Mr. J.Y. f:aushik 

Mr. P. Bcilwada 

CORAM: 

: Resron.:'ients. 

. • Counsel for the applicant • 

: Couns.:il for the respon . .::ents. 

Hon'ble Mr. Justice D.L~ Mehta. Vice-Chainnan 

PEP H01'!'BLE HP... ,T{JSTICE D.L. NBHTA. VICE-CH1~IRMAIJ: 

Mr. f(.s. Yadav. Scientific Assistant 'B' of ETD.:. 

Jaipur wa2 tran~:ferred as Scientific Assietant 'B • to ERTL(W) • 

BoMbay alongwith the post. There is no -:1.isput.e that the post 

of Scientific Assistant 'B' Grade is now available in EP.TL(W). 

Bombay. Tbe mistal:e was .:::.:Jmrnitte.j by the authorities th21t 

Shri Chetram Meena. Scientific Aeeistant 'A' of ERTL(H). Bombay 

was transferred to BTDC. Jaipur alongwith the :i.:ost. The 

authorities ars not competent t.:1 tran.::;ier _Chetram M12.e:na ahmg­
~ 

with the poet l:0:1cause the creation .:if trie p:>zt uas n0t .function 
}..._ 

of the authority is2uing the order. Thi[: practice shc:iuld b~ 

stopped. 

2. Now the second question is thc1t Chetram Ne-i:ma has also 

been promoted as Sci.::nti f ic .Z..::-:si.?tant 'P' vi de Order dated 

1.10.93 (Ann.:::·'.Ure A-15) and his posting has been s-hown as 

S·::ientific Assist~_nt 'B • • EP.TL(West). In fa.::t. Er. M.a:ena has 

joined thi:;: orgCJ.nisati•:>n and has be·::n W·::>rking as S•:=ii:intific 

Assistant 'B' at Jaipur. 

3. If any rnist.:.J.:e has been -:ornmitted by th'? auth')riti•:s 

in re£:pect of tr.::i.nsfer of Mr. Meenu. the applicant cann·:rt get 

any advantage. Evr.:m now• the mistake gets rectifii::l as he has 

already b~i.::n promoted on the post .:·,£ Scientific Assistant 'B' • 
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4. In such circumst.e,nce::-., the question 1.l~es not arise 

of disturbing any order pas.se.:I in favour of Chetram Meena. 

As far .as the applicant is concerned, he has been working at 

Jaipur since 1986 and transfer in 1993 and now asking him 

to join in 1994 will not be against fue public policy. 

s. Taking into considerati.:.n all the facts of the case. 

I will not like to diE"turb th8 tran:=:fer order of the applicart 

dated 13. 7.93 and he can now join .~s Sciantifi~ Assistant 

Grade • B • at Bombay \':rhere he has bei.::n tran~-:;ferre..:1 and the 

resp':lndents' will be at libert}" to reliave him immediately. 

The O.A • .:ts dispo;::ed of accorlingly .. with no order 

as to costs. 
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